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conccrncd, the reservation quotas for 
LIK SCs and Sl's students are largely 
lilled up through tbe students belong- 
ing to thcsc catcgorics. However, the 
position ur respect of the institutions 
under thc State Ciovernments is rather 
unctrn. Vv hile thc aforesaid rexrva- 
tion for SCs has bccn substantiallg 
cxcccdcd in the State of Haryana and 
Lnion I'crriiory of Pondichcrry, the 
position is not up to thc mark in Statcs 
likc Assam, Bihar, Gujartrt, Kerala, 
Orissa and Rajilsthan. Similarly, while 
fhC SMC of Assam and the L'nion Tcr- 
ritor) of Pondicherry havc cxceedcd 
rhc rcscr\.ution quota for thr. STs, the 
puh~tion t *  lint up tu thc mark in statc5 
likc Xndllra Prudesh and Gujarat. 

l'llc Slate Govcrnmcnts and thC 
L'nivcrsities arc advised from timc to 
!imc to complj with the prescribed 
;;\.i\;rlions. A \lgmitt-rrinp Committw 
has twcn const i t~~~cd in the Ministry 
of Ilcalrh and Famil Wclfarc for this 
p u r p w .  All appropriate follow-up 
i I < L l ~ b t I  on t l ~c  rt~~mmend;ltions ~f this 
Conimittee has been taken up. 

- 4 ~ 2 .  SHRI DAC D.II'AL JOSHI: 
\\'ill thc Xlinistcr of CRB.L\N DE\'E- 
1 CIPI\lEST b~ pleitscd to state : 

t a ) whclhcr addtionid funds havc 
hccn sanctioned by thc Union Govern- 
mcnt for improvelncnt of hlctropdi- 
tiw citirv during thc last three yews; 
and 

THE MINISTER OF VRl3.W 
DEVELOPMENT ( S H R I M A ~  
SHEILA K.42X)  : (a)  and (h) Two 
Centrally sponsond Urban Poverty 




